Annexure -5
Name of the Corporate Debtor: ND SHOES PRIVATE LII‘lDate of Commencement of Liquidator | 25—03—19| List of Stakeholders as on 05-06-19
| List of Operational Creditors (Government Dues) |
Details of Claimant Details of claim received Details of claim admitted
Amount Amount
covered of any
by lien or [Whether (% share mutual
attachme |lien / in total dues,
Identific Total amount|Nature [nt attachme |amount Amount of |that may
ation |Date of Amount of claim of pending [nt of claims | contingent | be set
SI.NO|Department Government [No. Receipt claimed admitted claim |disposal |removed? |[admitted claim off
Employees' Provident
Fund Organisation,
1|Royapettah, Chennai |Government Nil 04-04-19 251074 251074|EPF No NA 100% O[NA
Employees' Provident
Fund Organisation,
2|Sathuvachari, Vellore |Government Nil 27-04-19| 170758783 71308072|EPF Yes No 41.75% 99450711 NA
Employees' Staff
Insurance
3|Corporation, Chennai |Government Nil 02-05-19 8389860 8389860|ESI No NA 100% O|NA
Total 179399717 79949006 99450711
Note:

All the above claims are subject to modification subject to direction from Adjudicating Authority.




Amount inX

Amount
of claim
Amount of | under

claim verificati|Remarks
rejected on , If any

O|NA Nil

submitted
claim for

subsidiary
company

99450711 NA also.

O[NA Nil

99450711




